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I.A Nos. 2-3 in Petition(s) for Special Leave to Appeal (Civil) No(s).13060-

61/ 2008

KI SHANCHAND KHEMCHAND MAHTANI ( D) THR. LRS. Petitioner(s)
VERSUS

UNION OF I NDI A & ORS. Respondent ( s)

Date: 31/07/2008 These Petitions were nentioned today.

CORAM :
HON BLE MR JUSTI CE ASHCOK BHAN
HON BLE MR JUSTICE V. S. S| RPURKAR

For Petitioner(s) M. Rameshwar Prasad Goyal, Adv.
For Respondent (s) M. Ajay Sharnm, Adv.
UPON bei ng nentioned the Court nmade the foll ow ng

ORDER

I.A Nos. 2-3 of 2008 are disni ssed.

(Par deep Kunar) (Kanwal Si ngh)
Court Master Court Master



